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have given a statement before a magistrate in 
which they have disclosed that they were 
trained by Pakistar army officials as well as 
some foreigr army officials. These things I 
wanl to know.    That is my trouble. 

SHRI JAWAHARLAL NEHRU: 1 do not 
know about these particulai four, but many 
others who have been arrested, coming from 
Pakistan, have given statements of that type. 
There is nothing secret about it. I have nol got  
the  statements. 

MR. CHAIRMAN: They may not have 
been interested in those four particularly 
because many others have been arrested and 
have given statements. 

SHRI FARIDUL HAQ ANSARI: The hon. 
Member on my left has definitely said that 
certain statements have appeared in the 
papers. May I know whether the Government 
have seen those statements in the papers or 
they have not seen? 

SHRI JAWAHARLAL NEHRU: I may 
have seen it. I have forgotten about it. 

SHRI N. SRI RAMA REDDY: Normally if 
the neighbouring countries are training their 
own army personnel and others, it could be 
understood. But running training camps for 
sabotage work is a very hostile act, according 
to what I understand. I would like to know 
what the Prime Minister has done in this 
regard to stop such hostile activities on the 
part of Pakistan, whether the U.N. Observers 
could intervene in this matter and stop the 
Pakistan Government from doing such 
sabotage activities. 

SHRI JAWAHARLAL NEHRU: Obviously 
it is a very serious matter to have camps for 
saboteurs. We have given publicity to the fact 
repeatedly, it has come out, I believe, in 
various cases too, trials that are going on, and 

I believe that the attention of the U.N. 
Observers has also been drawn to it. 

•393. [The questioner (Shri V. M. Chordia) 
was absent. For answer, vide cols. 3065-66 
infra.] 

•594. [The questioner (Dr. A. Subba Rao) 
was absent. For answer, vide col. 3067 infra.] 

*595. [The questioner (Shri R. S. 
Khandekar) was absent. For answer, vide cols 
3067-68 infra] 

GUEST HOUSES IN MECCA 

*596. SHRI ANSARUDDIN AHMAD: 
Will the PRIME MINISTER be pleased to refer 
to the answer given to Starred Question No. 
365 in the Rajya Sabha on the 26th June, 
1962 and state: 

(a) the number of rubats which are 
still  under  illegal   occupation;   and 

(b) what are the agency and the 
personnel comprising it, who operate 
those rubats which are now under the 
control of Indian Embassy and how 
are they operated? 

THE DEPUTY MINISTER IN TH« 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
DINESH SINGH): (a) The information is being 
collected and will be laid on the Table of the 
House as soon as it is available. 

(b) The answer was given in reply to 
Starred Question No. 648 on September 6, 
1960. 

SHRI ANSARUDDIN AHMAD: It appears 
that the Government of India have no direct 
control over the management of these rubats, 
but I believe they have some responsibility to 
see how these are managed because money 
was donated by the people of India for 
establishing them. Are the Government 
satisfied that these rubats are being managed 
and worked well now? 
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SHRI DINESH SINGH: Our Mission in 

Jedda is associated with the management of 
some of these rubats. We are satisfied about 
their management. 

SHRI ANSARUDDIN AHMAD: May I 
know who are illegally occupying these 
rubats? 

SHRI DINESH SINGH: Individual residents 
of those countries who had probably got into 
these rubats in off season and who have not 
moved out. 

 

 
REPORT  OF  THE  INTERNATIONAL  COM-

MISSION FOR SUPERVISION AND CONTROL IN 
VIETNAM 

/SHRI NIREN GHOSH*: \DH. A. 
SUBBA RAO: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government's attention has 
been drawn to the statement issued by the 
Secretariat of the Afro-Asian Solidarity 
Committee, Cairo, that the recent majority 
report of the International Commission for 
Supervision and Control in Vietnam is illegal 
because it is not unanimous and can play into 
the hands of the American imperialists against 
the people of Vietnam; 

(b) if so, what is the position of the 
Government of India in this matter; and 

fThe question was actually asked on the flour    
of   the    House    by     Shri Niren Ghosh. 


